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The following transfers & postings are hereby made in official exigency, with immediate
gffect.

I
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Si. No. Name of Sr. PA/PA From
4,, _

To

i.
-L

Ms. Poojeygrma
EC : 77719399

PA in the court of Ms. swan
Sharma, 5§;J_-cum-iiC, South - East
District, Saket Courts, New Delhi.

PA in the court of Ms. Chetna
Singh, PD, Labour Court-O6, Rouse
Avenue Court Complex, New Delhi.

2. ‘ sh‘.‘i7i'smsh‘kuni
EC I 71484496

ar PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

PA in the court of Ms. Swati
Sharma, SCJ-cum-RC, South - East
District, Saket Courts, New Delhi.

sj (ills. Saroi Bala
EC : 3425

Sr. PA in the court of Ms. Chetna
Singh, PO, Labour Court-06.
Rouse Avenue Court Complex,
New Delhi.

Sr. PA in the court of Ms. Nishtha
Mehtani, Judicial Magistrate First
Class (NI Act), Digital Court-03,
New Delhi District, Patiala House
Courts, New Delhi.

4. Ms. Babli Rawat
EC : 34746376

PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

PA in the court \of Ms. Sonam
Gupta, Chief Judicial Magistrate,
West District, Tis Hazari Courts,
Delhi.

l

5. Sh. Vljay Pal
EC :‘18630806

Sr. PA in the court of Ms. Sonam
Gupta, Chief Judicial Magistrate,
West District, Tis Hazari Courts,
Delhi.

Sr. PA in the court of Sh. Pranjal
Aneja, Spl. Judge (NDPS)-02,
Central District, Tis Hazari Courts,
Delhi.

6. Mohd. Furkan
EC: 3406

PA in the Mediation Centre, Tis
Hazari Courts, Delhi.

PA in the court of Ms. Neera
Bharihoke, District Judge- 12,
Central District, Tis Hazari Courts,
Delhi.

7. Ms. Deepti
Kumari
EC : 91807600

PA in the court of Ms.Neera
Bharihoke, District Judge- 12,
Central District, Tis Hazari Courts,
Delhi.

PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

8. Sh. Deepak Kum
EC : 86464516

BI’ PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

PA in the Mediation Centre, Tis
Hazari Courts, Delhi.

9. Ms.» gr i
EC: '5

PA in the court of Ms. Preeti
Agrawal Gupta, District Judge
(Commercial Court)-O1, North-
West District, Rohinl Courts, Delhi.

PA in the Office Pool, North
District, Rohinl Courts, Delhi.

10. sh. Ashish
cc. 45108682

PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi

PA in the court of Ms. Preeti
Agrawal Gupta, District Judge
(Commercial Court)-01, North-
West District, Rohinl Courts, Delhi.

11.
l

Sh. Karen Dayai
EC : 24081398

_*: __.. . .

PA in the Office Pool, North
District, Rohinl Courts, Delhi.

PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

12. Sh. Sunil Dutt
Sharma
EC : 13709

PA in the court of Sh Rakesh
Kumar-IV, ASJ-02, Central District,
Tis Hazari Courts, Delhi

PA to Sh. Abhilash Malhotra, an
Officer of DHJS, presently attached
with the office of undersigned.
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EC: 70766426 District, Tis Hazari Courts, Delhi. Kumar— IV, ASJ-02, Central District,
13f *Sh7.Ajit$ah PA in the Office Pool, Central PA in the tam of ‘Sh Rakesh

Tis Hazari Courts, Delhi "}
Ngte:- '

1. The above- mentioned Sr. Personal Assistants] Personal Assistants are hereby stand relieved from their respective
place of posting & further directed to join duty at their transferee stations forthwith.

1. Non-compliance of the transfer & posting order / immediately proceeding on leave shall be considered deliberate
insubordlnation and the officials shall be placed under suspension and disciplinary action shall be taken against the
officials, as per rules.

//nf<i“l(SANJAY GARG - I)
PRINCIPAL DISTRICT & SESSIONS JUDGE (HO.s)

DELHI

No. 4&6‘? ""' 74° /Admn-I/P&T/HQs/2024 Dated, Delhi then 7 AUG
§ggyforward_e§_f9rinfqm1_a_tlon and negessaryjgtlon to: -
1. The Principal District & Sessions Judge, West/NDD/South-East/North/North-West, Delhi/New Delhi.
2. The Principal District & Sessions Judge-cum-Spl. Judge (PC Act) (CBI), Rouse Avenue Court Complex, New Delhi.
3. The Ld. Officer in-Charges/DDO, Accounts Branch, Central] West/NDD/South-East/North/North-

West/Delhi/New Delhi.
4. The Officers and Officials concerned.
5. The Personal Office of the undersigned. 7
6. The Sr. A. O. (Judl.)/A. O. (Judl.)/Branch in-Charge, Administration Branch, Centrai/ West/NDD/South»

East/North/North-West, Delhi/New Delhi
7. The Dealing Official, Personal File, Administration Branch-I, Central, Tis Hazari Courts, Delhi.

8. The Dealing Official, Leave Section, Accounts Branch, Room No. 114, Central, Tis Hazari Courts, Delhi.
9. The Dealing Official, ACR Cell, Central, Tis Hazari Courts, Delhi.
10. The De/ajing Official, Layers, Computer Branch, Central, Tis Hazari Courts, Delhi
Web-site Committee, 1"|s Hazari Courts, Delhi.
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